DI TEM NO. 18 COURT NO. 7 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl)... 2011
CRLMP. NQ(s). 25064

(From the judgenent and order dated 07/07/2006 in CRLA No.127/2005 of
the H GH COURT OF U. P AT LUCKNOW

OM PRAKASH & ANR Petitioner(s)
VERSUS
STATE OF U. P. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP)

Date: 05/01/2012 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE AFTAB ALAM

HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI

For Petitioner(s)
M . Anbhoj Kumar Sinha, Adv. (SCLSC)

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.
I ssue notice.

(N. S. K. Kanesh) (Sneh Bal a Mehra)
Court Master Court Master



